ﬁﬁ""

R
N\

Tribune, Delhi
Friday, 12th July 2019; Page: 6
Width: 16.44 cms; Height: 11.84 cms; a4; ID: 35.2019-07-12.76

Rights panel issues notice to
govtas fan falls on student

NEW DELHI, JULY 11
The National Human Rights
Commission (NHRC) on
Thursday issued a notice to
the Delhi Government in
connection with an injury
suffered by a 14-year-old stu-
dent, when a ceiling fan fell
on his head in a classroom in
an east Delhi school.
According to media reports,
an uncle of the injured student
alleged that no teacher or the
principal of the school accom-
panied the boy to hospital after
the incident on Wednesday.

The commission said
media reports on the case
raised serious issue of viola-
tion of human rights.

The NHRC issued a notice
to the Chief Secretary of Del-
hi calling for a detailed report
in the matter within four
weeks. It also directed. the
Chief Secretary to ensure that
the best treatment was pro-
vided to the injured student

‘and authorities concerned

were sensitised to conduct a
survey at all government

schools to identify and rectify

such unsafe fixtures and fit-
tings immediately so that
such incidents did not recur.

“The incident is shocking,
giving true picture of the state
infrastructure and mainte-
nance of the government-run
schools in Delhi, It is also dis-
heartening, as reported in the
media, that no teacher from
the school accompanied the
victim,” the NHRC said.

The commission asked the
teachers or regular staff of the
institution to ensure proper med-
ical careto the student. —PTT
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v NHRC issues
notice to govt.

SPECIAL CORRESPONDENT
NEW DELHI

Stating that the incident
showed the “true picture”
of government schools in
the Capital, the National
Human Rights Commission
on Thursday issued a not-
ice to the Delhi government
over the incident of a ceil-
ing fan falling on a student
in a classroom a day before.

Taking suo motu cogni-
sance of media reports
about the incident, the
NHRC sent notice to the
Chief Secretary, seeking a
report in four weeks.

“The Commission has
further observed that the
school authorities, being
lawful custodian of the stu-
dents, are liable to ensure
their safety during school
time. The incident is shock-
ing, giving true picture of
the State infrastructure and
maintenance of the govern-
ment-run schools in Delhi,”
an NHRC statement said.

The uncle of the 13-year-
old student reportedly al-
leged that niether any
teacher nor the school
principal had accompanied
the victim to the hospital
on the day of incident.
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Polavaram project in Andhra:
DelhiHC setsaside NHRC order

PRESS TRUST OF INDIA
NEW DELHI 11 JULY

The Delhi High Court has set
aside a NHRC order which
had terminated proceed-
ings initiated on a com-
plaint alleging human rights
violation and forced evictions
in connection with amulti-
purpose irrigation project at
Polavaram, in west Godavari
district of Andhra Pradesh.
The National Human
Rights Commission (NHRC)
had dismissed the pro-
ceedings after it was informed
that the Supreme Courtwas
also dealing with the subject
matter of the complaint.
The petition, filed by a per-
son affected by the project,
had sought implementa-

tion of government orders
onrehabilitation and reset-
tlement of the displaced
people.

Justice Vibhu Bakhru
agreed with the submission
of the petitioner thathe was
not provided sufficient
opportunity to be heard.

“In view of the above,
the impugned order dated
June 28,2017 issetaside and
the matter is remanded to
the NHRC to take an
informed view after afford-
ing the petitioner an oppor-
tunity to be heard,” the high
court said and requested
NHRC to take up the mat-
ter as expeditiously within
a period of three months.

Advocate Sravana Kumar,
appearing for the petition-

er, submitted that NHRC's
assumption was incorrect
and petitions filed betore the
top court relate to certain
environmental clearances
and compliance with certain
other enactments which are
not the subject matter of the
proceedings before NHRC.

He contended that there
is no overlap with the sub-
ject matter of proceeding
before the apex courtand the
petitioner's complaint before
NHRC.

The petitioner, Pentap-
ati Pullarao, had challenged
the decision ofthe NHRC to
close the proceedingsin the
matter based on a news
report that similar matters
were pendingin the Supreme
Court.
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* After fan falls on student,
govt gets NHRC notice

Times News NETWORK

New Delhi: National Human
Rights Commission (NHRC)
has issued anotice to the Del-
hi government over the fal-
ling of a fan on a 13-year-old
student, Harsh, in a govern-
ment school in east Delhi.
Taking suo motu cogni-
zance of media reports,
NHRC has sent the notice to
the chief secretary of Delhi.
Harsh, a student, was serio-
usly injured as the fan fell
and hit him on the head on
Wednesday. He is admitted at
Guru Teg Bahadur Hospital,
where he is being treated.
“The commission has ob-
served that the contents of
mediareportsraisetheserio-
us issue of violation of hu-
man rights. Accordingly, it
has issued a notice to the chi-
ef secretary, Government of
NCT of Delhi, callingfor ade-
tailed report in the matter
within four weeks. The com-
mission has also directed the
CS toensure that the best tre-
atment is provided to the in-
jured student and the autho-
rities concerned are sensiti-
sed to conduct a survey at
all the government schools
to identify and rectify
such unsafe fixtures and fit-
tings immediately so that

13-year-old Harsh is admitted in
Guru Teg Bahadur Hospital

such incidents do not occur
in the future,” said a state-
ment from NHRC.

The commission said
that the incident is “shock-
ing”, giving the “true
picture” of the state of in-
frastructure and maintenan-
ce of the government-run
schools in Delhi.

“It is also disheartening,
asreported inthemedia, that
no teacher from the school
accompanied the student
who was seriously injured.
Though first aid was provi-
ded tothe student in the scho-
ol, it would have been proper
todeputeateacherorregular
staff of the school to ensure
proper medical care to the
student and to provide moral
support to his family mem-
bers,” added the statement.
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Chaitali Das, a social entrepreneur was
felicitated with Ramon Magsaysay
Award at National Human Rights Com-
mission, Crime Bureau, Kolkata recently.

She said in her address, “Our judi-
ciary system pronounces the verdict for
a particular tenure but our society pun-
ish the person and the family for the
whole life by stigmatising, let’s ignite our
human value and rise against stigma.”

She further mentioned about zero
tolerance to sexual abuse, rape, human
trafficking and urged for gender equahty,
and more women participation in the
workforce.
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Fan falls on student: NHRC
issues notice to Delhi govt

New Delhi: The National Human
Rights Commission (NHRC)
Thursday issued a notice to the
Delhi government in connection
with the East Delhi school inci-
dent, wherein a 14-year-old stu-
dent suffered an injury after a
ceiling fan fell on his head in a
classroom.

According to reports, the un-
cle of the injured student has al-
leged that no teacher or the prin-
cipal of the school accompanied

the boy to the hospital after the
incident on Wednesday.

The commission said that
the reports on the case raise se-
rious issues of violation of hu-
man rights.

The NHRC has issued a no-
tice to the chief secretary of Delhi
calling for adetailed reportin the
matter within four weeks. It has
also directed the chief secretary
to ensure that the best treatment
1s provided to the student. PTI
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Fan mishap at school: NHRC issues notice to govt.

NEW DELHI, JULY 12, 2019

‘Incident shows true picture of government schools in city’

Stating that the incident showed the “true picture” of government schools in the
Capital, the National Human Rights Commission on Thursday issued a notice to
the Delhi government over the incident of a ceiling fan falling on a student in a
classroom a day before.

Taking suo motu cognisance of media reports about the incident, the NHRC sent
notice to the Chief Secretary, seeking a report in four weeks.

“The Commission has further observed that the school authorities, being lawful
custodian of the students, are liable to ensure their safety during school time.
The incident is shocking, giving true picture of the State infrastructure and
maintenance of the government-run schools in Delhi,” an NHRC statement said.

The uncle of the 13-year-old student reportedly alleged that niether any teacher
nor the school principal had accompanied the victim to the hospital on the day of
incident.
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NHRC issues notice to Delhi govt after ceiling fan in school falls on
student

Press Trust of India | New Delhi Last Updated at July 11, 2019 19:10 IST

The National Human Rights Commission (NHRC) on Thursday issued a notice to the
Delhi government in connection with an injury suffered by a 14-year-old student
when a ceiling fan fell on his head in a classroom in an east Delhi school.

According to media reports, the uncle of the injured student has alleged that no
teacher or the principal of the school accompanied the boy to the hospital after the
incident on Wednesday.

The commission said that the media reports on the case raise serious issue of
violation of human rights.

The NHRC has issued a notice to the chief secretary of Delhi calling for a detailed
report in the matter within four weeks.

It has also directed the chief secretary to ensure that the best treatment is provided
to the injured student and authorities concerned are sensitised to conduct a survey
at all the government schools to identify and rectify such unsafe fixtures and fittings
immediately so that such incidents do not recur in future.

"The incident is shocking, giving true picture of the state infrastructure and
maintenance of the government-run schools in Delhi. It is also disheartening, as
reported in the media, that no teacher from the school accompanied the victim
student who was seriously injured," the NHRC said.

The commission said even though, first aid was provided to the student in the school,
it would have been appropriate to depute any of the teachers or regular staff of the
institution to ensure proper medical care to the student and to provide moral support
to his family members.



NHRC issues notice to Delhi govt after ceiling fan in school falls on
student

PTI July 11, 2019 19:15 IST

New Delhi, Jul 11 (PTI) The National Human Rights Commission (NHRC) on Thursday
issued a notice to the Delhi government in connection with an injury suffered by a
14-year-old student when a ceiling fan fell on his head in a classroom in an east
Delhi school.

According to media reports, the uncle of the injured student has alleged that no
teacher or the principal of the school accompanied the boy to the hospital after the
incident on Wednesday.

The commission said that the media reports on the case raise serious issue of
violation of human rights.

The NHRC has issued a notice to the chief secretary of Delhi calling for a detailed
report in the matter within four weeks.

It has also directed the chief secretary to ensure that the best treatment is provided
to the injured student and authorities concerned are sensitised to conduct a survey
at all the government schools to identify and rectify such unsafe fixtures and fittings
immediately so that such incidents do not recur in future.

"The incident is shocking, giving true picture of the state infrastructure and
maintenance of the government-run schools in Delhi. It is also disheartening, as
reported in the media, that no teacher from the school accompanied the victim
student who was seriously injured," the NHRC said.

The commission said even though, first aid was provided to the student in the school,
it would have been appropriate to depute any of the teachers or regular staff of the
institution to ensure proper medical care to the student and to provide moral support
to his family members.



Yahoo News

NHRC issues notice to Delhi govt after ceiling fan fall on student
11 July, 2019

New Delhi [India], July 11 (ANI): The National Human Rights Commission (NHRC) on
Thursday sent a notice to the Delhi government in connection with a 13-year-old
student who sustained serious injuries after a ceiling fan fell on him in a government
school in Trilok Puri area on July 9.

Taking suo moto cognizance, the commission has sought a detailed report in the
matter within four weeks, directing the chief secretary to ensure that the best
treatment is provided to the injured student.

It also asked the authorities concerned to conduct a survey at all the government
schools to identify and rectify such unsafe fixtures and fittings, immediately so that
such incidents do not recur in future.

"The school authorities, being lawful custodian of the students, are liable to ensure
their safety during school time. The incident is shocking, giving true picture of the
state infrastructure and maintenance of the government-run schools in Delhi. It is
also disheartening, as reported in the media, that no teacher from the school
accompanied the injured student," the NHRC said.

The student identified as Harsh got seriously injured in the incident. First-aid was
provided to him by school authorities. He was later taken to the Lal Bahadur Shastri
Hospital. The doctors at the hospital opined that the condition of the victim was
serious and they referred him to Guru Teg Bahadur Hospital.

The uncle of the victim has reportedly stated that being a poor man with earning of
Rs 9,000 per month, he does not have sufficient money for the treatment of the boy.

"He has also alleged that he never got permission to go inside the school and he could
not see the conditions in which children study in the school. It is further alleged by
him that the principal of the school or any teacher did not even meet family members
of the victim," NRC said while quoting media report.
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Rights panel issues notice to govt as fan falls on student
New Delhi, July 11

The National Human Rights Commission (NHRC) on Thursday issued a notice to the
Delhi Government in connection with an injury suffered by a 14-year-old student,
when a ceiling fan fell on his head in a classroom in an east Delhi school.

According to media reports, an uncle of the injured student alleged that no teacher or
the principal of the school accompanied the boy to hospital after the incident on
Wednesday.

The commission said media reports on the case raised serious issue of violation of
human rights.

The NHRC issued a notice to the Chief Secretary of Delhi calling for a detailed report
in the matter within four weeks. It also directed the Chief Secretary to ensure that
the best treatment was provided to the injured student and authorities concerned
were sensitised to conduct a survey at all government schools to identify and rectify
such unsafe fixtures and fittings immediately so that such incidents did not recur.

“The incident is shocking, giving true picture of the state infrastructure and
maintenance of the government-run schools in Delhi. It is also disheartening, as
reported in the media, that no teacher from the school accompanied the victim,” the
NHRC said.

The commission asked the teachers or regular staff of the institution to ensure proper
medical care to the student.




